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been coustituted to make an indepth study
into the working of these 8 mills and submit
a report by August this year. The study
group was coastituted on 25th October,
1983 and we hope they will be able to submit
the report in due time.
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SHRI P.A SANGMA : These mills have
not become sick under our cusiody. These
were the sick mills. We had taken over these
sick mills and, therefore, the question of
making these mills sick does not arise.

SHRI BALKRISHNA WASNIK : Sir,
taking into  considcration, the sick
mills, some fuids for modernisation
of these mills wcie earmarhed,  Now,
as the hon. Minister has admitted, =
mills are critically it and their affairs are
required to be iooked into May | know
from the hon, Minister wheiher these funds
which are meant for modernisation of these
mills, are being properly utilised and the
Government ar: keeping their eyes open (0
sce that these funds are not being m suti-
lised. Part (b) of my question is th:s. |
would like to know whether the Government
is aware that the sickness is also due 10
faulty managemeat or such persons in the
management whose qualifications, etc, are
not known. Will the hon Minister tell us
whether this is also one of the reasoas for
sickening the nationalised mills and if so
whether the Government will take suitable
action to remedy the situation?

SHRI P.A. SANGMA : Sir, the scheme
for modesnisation of these mills was viger-
ously taken up in the Sixth Five Year Plan.
In the current plan, we have provided Rs 320
crotes for the modernisation of these mills.
Qut of this amount of Rs, 320 crares, Rs.
220 csores have already been spent for (his
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purpose. Well, the hon. Member has asked
whether this amount has been propetly utili-
sed or not. I do no know what misapprehen-
sion the hon  Member has. If he has got
any suggestion to plug the loopholes or any
other suggestions, they are quite welcome.

SHRI BALKRISHNA WASNIK : |
wan’ed to know whether the money has teen
spend on modcrni®ation or on wages and on
other things.

SHRI P.A. SANGMA : The amount of
Rs.220 creres which has already been spent
on modernisation has not been diverted for
anv other purpose. As far as part (b) of his
qucstion is concerned, he says that the health
of these mills which is described as sick is
due to the faulty management or s0. Now
the sickness or bad hcalth of the industry
cannot be attribuied to one factor only,
There are various factors likc obsolete
machinery and out-dated machincry. In fact
when we took over these mills, these mills
were lying idle from three -months to nine
ycars altogether. I have already spelt out
what are the measures that we are taking
and as far as | know we are trying to bring
then under the best manapgement possible.

SHRI MAGANBHAI BAROT : Sir, in
view of the stuicment of the Hon'ble Minis-
ter, an impression has bcen created that
sonie NTC mills though thcy may be few,
are under consideration for closure This is
serious because only in Gujurat about 20
mills owned by privale management are
closed It is understond that Government
is trying to get them opened.  Now, if it is
found that some Government Mills may also
be closed, it would give the private owners a
moral support to justify ther action. namely,
closure of their mills. would the hon.
Minister make a statement that no NTC mill
is under consideration for closure and
instead even the private mills will be
continued to remain closed ?

SHRI P.A. SANGHIA : In fact, the
number of mills closed in Guja:at is not 20
but 21, We are making every effort to help
them, to keep the mills working.

Purchasc of Boeing-757 for Indian Airlines

'+84,  SHRI SUNIL MAITRA : Wil the
Minister of TOURISM AND CIVIL AVIA-
TION be pleased to state :
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(a) whether itis a fact that Govern-
ment have decided to purchase Boeing 757
for the Inian Airlines; and

(b) if so, whether Calcutta will be made
the base for Boeing-757 since the work load
in respect of overhauling and maintenance
of F 27 Flee, of aircraft is shrinking ?

THE MINISTER OF STATE OF THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI KHURSHEED ALAM
KHAN): (a) So far the approval of the
Government has been conveyed to Indian
Airlines, for placing a letter of intent on the
Boeing Company for purchase of 12 Boeing-
757-200 aircralt.

(b) No, Sir. Due to operational and
techoical reasons, the basc for Boeing 757
will be at Delhi. There would not, however,
be any shrinkage of the work load at
Calcutta,

SHRI SUNIL MAITRA : Itis only three
or four weeks back that I wrote a letter to
the hon. Minister stating that the Indian
Airlines were proposing to purchase Boeing
757 aircrafis and if they did go in for that,
I asked, if the¢ Minister would consider
Calcutta is the base for Boeing 757, The
ieply of the Minister was that my suggestion
was being exammed by him. Hardly two
weeks later when this question comes up, |
hear from the Minister that the base for
Boeing 757 would not be Calcutta, but it
would be Delhi

Since the inceptior of the avaition indus-
try in this country, Calcutta region had till
1969-70 the biggest enginee:ing establishment
in the whole of the country. Till 1970, TC
33 pos , DC 4-6 nus., and F 27 15 nos, were
being overhauled and serviced from the
Caicutta engineering establishment, although
F 27 start engines were being overhauled in

Delhi,

This being the position, Calcutta has re-
mained the biggest engineering cstablishm.ent
till 1970, but through calculated plans and
designs, Calcutta was deprived of the privi,
lege of servicing and overbauling these air-
crafts, with the result that today Calcutta
is the base only for F-27 aircrafts whose
number is merely six, and as per the Indian
Airlines Headquarters, F 27 may be phased
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out this year, but they are keeping F 27 as
yet. Now, this is the position to which
Calcutta airport has been brought. As 1
said, Calcutta had once upon a time the
largest cagineering establishment in the Avia-
tion industry. [n view of this, will the hon,
Minister please tell us what. are the opera-
tional and technical reasons which induced
th: hon. Minister to make Delhi as, the base
for Boeing 757.

SHRI KHURSHEED ALAM KHAN :
[a the first iastance, I would like to mention
that whencver I receive a letter from a hon.
M:mber, [ must reply in a most courteous
maancr, [ would certainly say that the sug-
g:stion will receive my due attention, but that
do=s not mzan that the suggestion has been
accepted. I have not stated that [ am not
going to accept any suggestion of the hon.
Memb:rs; it all depends on the suggestion
and the circumstances prevailing at that
time

As far as this decision is concerned, it is
not my decision; all the factors have been
tikzn into  coasideration before taking this
Jdzoision. At Delhi for the Boeing 757.
there is already infrastructure available and
with necessary additional intrastructure, it
would be possible to take care of these new
Bh:ing 757 aircrafts, which we hope to get
bv 1935.85>. But [ can assure the hon,
Mzmber that there would be no decrease in
the work of the Calcutta workshop and in
fact, 2 part from the work there, of which
details can be sent to the hon. Member,
Dornier aircrafts which will be added to the
Vayudoot fleet will also be looked after by
the Cilcutta base and workshop. In addition
to that, R-27 aircrafts are not being going to
be phased out till 1990.

SHRI SUNIL MAITRA : I anticipated
tais reply and in anticipation, I contacted
very senior aviation engineers in this country
based in Delhi. For your information, I
would like to inform you this. You have
been weongly briefed and 1 challange your
statement that infrastructure already built
for 737-Boeing with a little addition here and
a little addition there will serve the purpose
of servicing Boeing 757. Entirely new and
radical changes have got to be made in in-
frastructural facilities for 757, . Therefore
your statement that a little addition to 737
infrastructure will do the job in servicing 757
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is completely wrong. Hence, 1 am demend-
ing the Minister to re-examine the entire
thing and to see through it. If really & new
infrastructure has to be built for servicing
the 757, will the Minister kindly assure the
House that in that case, the necessary infras-
tructure will be built in Calcutta and base
for 757 Boeing will be in Calcutta ?

SHRI KHURSHEED ALAM KHAN :
1 did not say to the hon. Member that with
a little addition in infrastructure, it would
be possible to take care of the new aircraft,
One things, Boeing 737 will also have to be
phased out by the arrival of the new aircraft
and now when these new aircraft will be
based at Delhi, it will be necessary for us to
see that workshop facilities are also avai-
lable where they are based.

SHRI SUNIL MAITRA : F-27, Boeing
757, all are being brought to Delhi. What
bhappens to Calcutta ? Does Calcutta not
belong to India ?

MR. SPEAKER : He is responsible for
Calcutta as well as Delhi.

SHRI ANANDA GOPAL MUKHO-
PADHYAY : When we compare hangarfacili-
ties, trained and technical manpower,
machines necessary for repairing certain
aircraft etc., between Bombay, Delhi and
Calcutta, as far back 1967 and today, Bombay
is over-worked, Delhiis over-loaded and
Calcutta has been deserted. What is the
reason ? What is the policy of the Govern-
ment ?

SHRI SATYASADHAN CHAKRA-
BORTY : For the first time, 1 agree with
him Sir.

SHRI KHURSHEED ALAM KHAN :
Sir, 1 have already mentioned that Calcutta
is not deserted. Calcutta has got enough
work and we are going to give more work to
Calcutta. As I stated earlior, the Dornier
Aircraft for. Vayudoot will be based at
Calcuatta and during the .last five years more
than Rs. 7.5 crores have been invested in
workshop and infrastructural . facilities in
Calcutta- . |
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Making svalleble Essentlal Commodities
to Government Employees at Fixed
Rates in Lieu of D.A,

*85. SHRI MOBAMMAD ASRAR
AHMAD : Will the Minister of FINANCE
be pleased to state :

(a) whether there are any proposals to
make available all essential commodities to
employecs of Central Government and
Public Undertakings and their families at
fixed and reasonable price instead of paying
D.A. instalments in future in case the cost
of living index rises; and

(b) if so, details of the proposals drawn
up in the matter ?

THE MINISTER OF STA1E IN THE
MINISTRY OF FINANCE (SHR1 S M.
KRISHNA) : (a) and (b) A statement is laid
on the Table of the House.

Statement

At present there is no proposal under
consideration of the Government to meke
available all essential commodities to emplo-
yees of the Central Government and Public
Sector Undertakings and their families at
fixed and reasonable prices instead of paying
D A. instalments for increases in the Con-
sumer Price Index, However, some essential
commodities at controlled prices through
Fair Price Shops are already available to
employees of the Central Government and
Public Sector Undertakings along with others
in areas covered under the public distribu-
tion system.
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THE MINISTER OF FINANCE (SHRI

PRANAB MUKHERJEE) : A correct asses-
The First Pay Com-





